(c)and (d) Mo, Sir.

Allocation of natural gas for expansion of

fertilizer companies in Gujarat

11057, SHRI BHARATSINH PRABHATSINH PARMAR @ Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether the Ministry has received any application from the Ministry of Chemicals and
Fertilizers for allocation of natural gas for ambitious expansion schemes of co-operative and

public sector fertilizer producing companies in Gujarat;
(b) ifso, the details thereof;

(c) the details of the steps taken by Government for allocation of gas to Greenfield

Expansion Scheme of the Co-operative Organisation, KRIBHCO; and

(d) by when approval would be given for allocation of natural gas to fertilizer producers of

Gujarat?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
R.P.N. SINGH): (a) to (d) Department of Ferlilizers (DoF) has projected additional
requirement of natural gas on account of conversion of existing naphtha based and fuel oil based
urea plants to gas, expansion of and revamp of existing plants, revival of closed units and
greenfield units. This includes requirement of natural gas on account of expansion projects of
IFFCO, Kalol and KRIBHCO, Hazira in Gujarat. For IFFCO, Kalol, DoF has projected requirement
of 2.9 million standard cubic meter per day (mmscmd) natural gas during 2013-14, whereas for
KRIBHCO, Hazira requirement of 2.2 mmscmd natural gas has been projected during 2013-14.
However, no requirement of natural gas has been projected by DoF on account of Greenfield
Project(s) of KRIBHCO.

It was decided in the meeting of Empowered Group of Ministers (EGOM) on pricing and
commercial utilization of Gas under NELP held on May, 28, 2008 that demand emanating beyond
2008-0¢ from de-bottlenecking of and expansion of fertilizers plants, conversion of naphtha
based and fuel oil based fertilizer plants and revival of closed fertilizer plants would be given the
highest priority at that stage and will be met from production in subsequent years. Further, in the
EGol meeting held on 27.10.2009, it was decided that such plants would be supplied natural

gas as and when they are ready to utilize the gas, subject to availability.

In the last meeting of EGolM held on 28.7.2010, the EGol has noted the projections
regarding total availability of indigenous natural gas from all sources in the coming years, wherein
the additional requirement of natural gas projected by #ter afia Department of Fertilizers on

account of conversion of existing naphtha based and fuel
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oil based urea plants to gas, expansion of and revamp of existing plants, revival of closed units

and greenfield units was also noted by the EGol.
LPG shortage in Bihar

11058. SHRI RAJNITI PRASAD : Will the Minister of PETROLEUM AND NATURAL GAS be

pleased to state:

(a) whether Government is aware of news reports on shortage in supply of cooking gas

in Bihar;

(b) whether it is also a fact that LPG consumers blocked roads, sat on dharnas and

demonstrated against shortage in supply of gas in Bihar;

(c) if so, the sleps being taken by Government lo overcome the shortage of
LPG;

(d) whether Government has any policy as to after how many days a consumer should

get refill;
(e) if so, whether this scheme is being implemented in Bihar; and
(f)  if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
R.P.N. SINGH): (a) News of interruption in LPG supplies 1o the customers in the State of Bihar
had appeared in various newspapers during the process of implementation of Short Messaging
Service (SMS) and Interactive Voice Response System (IVRS) refill booking system for the LPG
distributors of Public Sector Oil Marketing Companies (OMCs).

(b) There is no report of incidence of road blocks, dharna or demonstration have been

reported in the State of Bihar against shortage of LPG.

(c) OMCs have reported that at present, there is no overall shortage of LPG in the
country including in the State of Bihar and LPG supplies to distributors are being made by the
OMCs through indigenous production and imports in accordance with the genuine demand of

customers registered with the LPG distributors.

(d) to (f) Refil supplies of domestic LPG to the genuine registered customers are being
made through the LPG distributors appointed by the OMCs as per the genuine requirement of
the customers. There is no restrictions imposed or time limit fixed for refill booking by the

registered LPG customers in the country, including in the State of Bihar.

For obtaining refill cylinders, customers register their requests, either through telephone or

through a personal visit to the LPG distributor. Customers can now do
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